. No: ‘730

HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

% % dede ke

ORDER

Dated:- ‘ K\vlojrlb\ 6

D&S Judges, under various Object Head and Major Head 2071-P&ORB (Defined Pension

Scheme) object head 64 1-pensionary charges for the year 2016-17. The allotment is subject to .
fulfillment of following conditions:-

Sanction is flereby accorded to the additional allotment of funds in favour of the
subordinate court detailed below under Major Head 2014-Adm. Of Justice, Sub Head 0488-
L Al financial rules /Orders and instructlons issued by the Govi. from time to time shall be observed whileincurring

the expenditure against the allocated amounis.

1-4,

Pr. D&S Judge, Budgam/Leh/Srinagar/Kathua
C.J.M. Ganderbal/Srinagar.
7. Sub Judge, Jammu.

1-5,

.8-13  Munsiff, Mendhar/Chadoora/Sogam/Basohli/Akhnoor/Kalakote. lRambnn

14 Forest Magistrate, Jammu

15. 3™ AddL Munsiff, Jammu.

16 Try. Officer, Saddar Court Try. Srinagar.

17. Try. Officer Sub Try. Distt. Court complex, Janipur, Jammu

1828  Try Officer, BudgnmlbethathualGanderballLethendharlChad00ra/Sogam/Basohlu'
Kalakote/Akhnoor/Ramban
....... For inf. and n/a,

29. Order file.

I\e MW

2 " Administrative approval/Technical sanction be obtained wherever required before the expenditure is Incurred.

3 The DDO will ensure that the expenditure under various budget heads Is kept within the budget ailocation,

4. The drawing & disbursing officer shall furnisk the monthly dmwl/apendlmre statement invariably by the 0"

of succeeding month.
- Rs. In lacs. -
S. Name of the Court Salary Elect. | POL | O.E Tele 2071- Office
No . P&ORB | equipment
N (NPS) | and
, a;gphances
1 | Pr. D&S Judge, Budgam.  |.20.00 | --- |--- -- 1020 [---- 1
2 | Pr. D&S Judge, Leh. il e el bl e 1 ¥
3. | Pr. D&S Judge, Srinagar. mmmm | memm | eees [eeee | e--- {0,200 |- o
4. | Pr. D&S Judge, Kathua. 0.10 |
5. | C.J.M. Ganderbal. _ =-== antatil Msieials 0.10 | 0.10 |0.20 --——
6. | C.).M, Srinagar. -==- ---- 10,10 [0.10 [0.10 |0.20 ---= '
7. | Sub Judge, Jammu. ——=- 10,10 |- |~--- ] --- 0.10 |
8. | Munsiff, Mendhar,. —-- |- -- |- 1020 |--- |
9. | Forest Magistrate , Jammu, | ---- | -=-- | -=e= | ---- ---- [0.20 | ----- |
10 | Munsiff, Chadoora. ---- | ---- 10.20 |--- - |- I |
11 | Munsiff, Sogam. ---- el e - |0.200 | ---- |
12 | Munsiff, Basohii. ---- 10,30 | --- -~ [0.10 [0.30 [---= |
13 | Munsiff, Akhnoor. 16.00 | ---- | -=-- 0.10 el -==
14 | Munsiff, Kalakote. 10.00 === | m=-- -=-- ---- | 0.25 ---
15 | Munsiff, Ramban. ——_ 0,20 |---
|16 | 3. Addl. Munsiff, Jammu.
By Order.
| | | -D" Il{n's'h:gh)r Acctt L{lw
De egistrar (Acetts) V' -
No: 20369""75144:' Date:- “&SU| E\!: II:WV ' f.g , . r(_ ) & :
Copy forwarded to the; Q‘/ '




